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AHotmeat of Industrial Sheds by DDA

3220. SHRI BHEEKHABHAI : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) the particulars of those persons in­
cluding MPa, who applied to DDA for 
flatcd industrial sheds since 1980 ;

(b) tbc particulars of such allottees, year- 
wise ; and

Scheduled Tribes from amongst the allottees 
with their particulars 7

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF PAR­
LIAMENTARY AFFAIRS (SHRI MAL- 
L1KARJUN): (a) DDA has reported 
that it does not have any flatod Industrial 
sheds. Hence the question of persons apply­
ing to DDA in this regard docs not arise.

(c) the percentage of Scheduled Castes) (b) and (c). Does not arise.




